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[WI4. 11-100/02015-U%! (Afa-111)],

< HAR 78T, a9 Helied

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 28th September, 2018
S.0. 5015(E).— In exercise of the powers conferred by sub-section (1) of section 3 of the Compensatory
Afforestation Fund Act, 2016 (38 of 2016), the Central Government hereby appoints the 30™ day of September, 2018, as
the date of establishment of a special Fund called the National Compensatory Afforestation Fund under interest bearing

section of Public Account of India under a distinct Minor head 128- ‘National Compensatory Afforestation Fund
(NCAF)’ below the ‘Major Head 8121- ‘General and other Reserve Funds’.

[F. No. 11-100/2015-FC (Vol. III)]
DEEPAK KUMAR SINHA, Inspector General of Forest
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